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Actlon on Letterg to the Editor by
Tuformatiop Officers attached to Min-
istriea

10056. SHRI RAJE VISHVESHWAR
RAO: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Information Officers
attached to Ministrieg are duty bound
to read letters of Editors published in
newspapers containing  grievances
against government office and send
them to concerned Secretaries for
necessary action:

(b) whether the Secretaries are
duty bound to send proper replies to
the aggrieved persons; and

(c) the details guidelines, if any
laig down for the same?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) to (c). As a
part of its feed-back service, the
Press Information Bureau prepares
Press reviews which take into account
relevant contents of the ‘Letterg to
the Editor’ columns also. The pur-
pose is to keep abreast of emerging
trends of opinion but not to prepare
a catalogue of individual grievances.
The reviews are seen by officials of
the Ministries concerned and, where
necessary, corrective action ig taken.
These are no special gwdelines on
the subject but it is one of the func-
tions of Press Information Bureau
officers to prepare Press reviews and
to study them carefully.
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